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1992] to Questions 290
Power position in Uttar Pradesh
4345.  SHRI  SHIV PRATAP

MISHRA; Will the Minister of POWER be
pleased to state-.

(a) whether it is a fact that power is not
made available for one third part of the day
throughout in Uttar Pradesh;

(b) what is the present requirement vis-a-
vis availability of power in the State; and

(c) in which manner Government
propose to augment the supply of
power with specific plan for it*

future requirement in the State?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRI KALP
NATH RAI): (a) Distribution of power in a
State/ Region is being undertaken and re-
gulated by the State Electricity Board.

(b)  During the period April-
July. 1992, the energy requirement in
Units against which the availability
against which the availability was
9560 Units and deficit was 1310 mu

(12.1 per cent).

(c) Various measures
prove the availability
Uttar Pradesh maximising the gene
ration from the existing generation
stations,  implementation  of  Renova
tion and Modernisation Programme of
generating  stations, reduction in Tra
nsmission and Distribution losses, ef
fective load management and conser
vation of energy etc.  Assistance is
also made available to Uttar Pradesh from the
neighbouring systems whenever conditions
are conductive to such transfer. The Stateis
also getting an allocation of 7.6 per cent out of
15 per cent unallocated quota of Central
Sector Generation in Northern Region at the
disposal of Central Government.
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